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STATEMENT OF OBJECTS AND REASONS

Provisos to articles 82 and 170 (3} of the Constitution provide that no fresh
readjustment of constituencies can be undertaken until the figures of the first census taken
after the year 2000 are published. These provisos were inserted by the Constitution (Forty-
second Amendment) Act, 1976 as a measure to boost family planning norms. Since the
first census to be taken after the year 2000 has already begun, the constitutional embargo
on undertaking fresh delimitation will 1apse as soon as the figures of this census are published.

2. There have been consizient demands, both for and against undertaking the exercise
of fresh delimitation. Keeping in view the progress of family planning programmes in
different parts of the country, the Government, as part of the National Population Policy
strategy, recently decided to extend the current freeze on undertaking fresh delimitation up
to the year 2026 as a motivational measure to enable the State Governments to pursue the
agenda for population stabilisation.

3. Government has also decided to undertake readjustment and rationalisation of
territorial constituencies in the States, without altering the number of seats allotted to each
State in the House of the People and Legislative Assemblies ¢ the States, including the
Scheduled Castes and the Scheduled Tribes constituencies, on the basis of the population
ascertained at the census for the year 1991, so as to remove the imbalance caused due to
uneven growth of population/clectorate in different constituencies.

4. It is also proposed to refix the number of seats reserved for the Scheduled Castes
and the Scheduled Tribes in the House of the People and the Legislative Assemblies of the
States on the basis of the population ascertained at the census for the year 1991.

S. The Bill seeks to achieve the aforesaid objects.

New DELHIL, ARUN JAITLEY.
The 8th November, 2000.

G.C.MALHOTRA,
Secretary-General.
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